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takIng into account the royalty pay~blc 
tc the sugar milis for bagasse dwl 
the cost of conversion of bagasse lired 
iJoilres into coal fired boilers are to be 
worked out after State GovernlllCJ.lt 

fmalise their negotiations with tJhe 
existing sugar miLs regarding conver· 
SiOl1 cf boil?l's and the resultant (fJa"l-
tum of bagasse availablp for tll~ 
sc'heme. 

Community Centres for Harijans and 
Adivasis 

3503. SHRI KUNW AR RAM: \Vill 
the Minister of HOME AFFAIRS be 
geased to state: 

(a) whether there is any schen1e f~ 
_ablishing community centres for the 
.arijans and Adivasis in villages; and 

(b) if so, the details of the scheme 
and the progress made? 

THE MINISTER OF STATE IN 1IIE 
MINISTRY OF HOME AFFAIRS 
(SHRI YOGENDRA MAK\VANA): (a) 
and (b). Under the Centrally Spons )r-
ed programmes there is no specific 
~hcme for t:~e construc:ion of com-
munity centres for the HanJans Hnd 
AdivaSb In villages. However, .,on1e 
State Gcvernments include suc.h 
schemes in theIr Tribal Sub Plans and 
Hle Speci al Component Plans which are 
maInly financed through the State Plan 
resources and supplemented by the 
Special Central Assistance of the l\fin-
is-try of Home Affairs. The detaHs of 
the schemes vary from State to State. 

Demaad for Keeo&lllUoD of Urdu 

3504. SHRI BHIKHU RAM JAIN: 
Will the Minister of HOME AFF AT RS 
be pleased to state: 

(a) whether Government's attention 
has been drawn to the newspaper re-
ports in which a demand has been 
made for recognising Urdu as a 
second language in the States; and 

(b) the steps being taken by Gov-
~rnment fOr providing fullftedged sta-
llS to Urdu? 

THE MINISTER OF STATE IN rHE 
MINISTRY OF HOME AFFAIRS 
(SHRI YOGENDRA MAKWANA): (a) 
Yes, Sir. 

C'J) A st'ltelneot is laid on the table 
of the House. 

statement 
Urdu is alteady the official language 

In the State of Jamlnu and 8_KashIIllr. 
It is the second oillclal language in the 
Telengana region of Andhra PradesJ.l.. 
Recently, it has appeared in the press 
that the Government of Bihar has de-
clared Uldu as second official lang1lage 
in the districts of Sitamarhi, Madhu-
bani, Darbhanga, Katihar, Purnea ~ .. .nol 
Bhagalpur. The State Government i8 
being requested to confirm it. Unl. 
can be given the status of offici&~ 
language elsewhere in accordance NUb 
the CrIteria evolved in the Conference 
of chief Ministers and Central MinIS-
ters held in August 1961, for recogni-
tion of minority languages for offic,al 
purposes. According to the reco1"'11-
mendations made by the Conference, a 
State is considered unilingual if Jbaut 
70 per cent or more of its p0pulatio.a 
speak one language and if there ~s a 
substantial minority, constituting 30 
per cent or more of the population of 
the State, such a State is considered 
bilingual. At the district level whe-l'e 
60 per cent of the population speak&1 
or uses a language ether then the offi-
cial language of the State, that language 
of the minority group is to be recog-
nised as an official language. 

2. The Government of India is now 
proposing to review the entire matter. 

AUeruaUve lOurce of Eneru in place 
0--' Petrol 

3505. SaRI PRATAP BHANU 
SHARMA: 

SHRI A. A. RAHIM: 

Will the PRIME MINISTER be plca:5~ 
ed to state: 

(a) whether the Central Govern-
ment are encouraging' to devel'Jp an 
alternative source ot energy in place 
of petrol; • 




